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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

रेल मतं्रालय 

[पूर्व तट रेलर् े(जिमावण)] 

अजधसचूिा 

भुर्िेश् र्र, 16 िूि, 2026  

 का.आ. 3159(अ).— कें द्रीय सरकार, रेल अजधजियम, 1989 की धारा 2 के खंड (7 ‘ए’) द्वारा प्रदत्त िजियों का 

प्रयोग करते हुए, इस अजधजियम के रािपत्र में प्रकािि की तारीख से िीचे दी गयी सारणी के कॉलम (3) में उजललजखत राज्य 

में उि सारणी के कॉलम (2) में यथा उजललजखत पररयोििा को जिम्नजलजखत के के्षत्र के संबंध में इस तरह ऐसे प्राजधकरण का 

कायव करिे के जलए सक्षम प्राजधकारी के रूप में अजधकृत करती ह ै। 

 

 सारणी 

जर्िषे रेल पररयोििा 

क्रम 

संख्या पररयोििा का िाम 
राज्य / संघ 

राज्य क्षेत्र 

(1) (2) (3) 

1. Land Acquisition Officer, Jagatsingpur   for Land acquisition of 3rd & 

4th Line   between Cuttack -Badabandha. 

ओज़ििा 
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2. Land Acquisition Officer, Jajpur   for Land acquisition of 4th Line from 

Bhadrak to Haridaspur. 

ओज़ििा 

3. Land Acquisition Officer, Jajpur & Bhadrak for Jajpur Keonjhar Road 

to Dhamara Port via-Jajpur & Aradi. 

ओज़ििा 

  

[फा. सं. ईस्ट्ट कोस्ट्ट रेलरे्/सीई/कॉि/III/बीबीएस/सीटीसी-बीडीबीए, बीएचसी-एचडीएस और िेिेकेआर-धामरा/37ए/] 

महेंद्र जपत्ताला, मुख्य अजभयंता(जिमावण-III) 

 

 

 

 

MINISTRY OF RAILWAYS 

[East Coast Railway (Construction)] 

NOTIFICATION 

Bhubaneswar, the 16th June, 2026 

 S.O. 3159(E).— In exercise of the powers, conferred by Clause (7A) of Section-2 of the Railways Act, 1989, 

the Central Government hereby notifies the following project as Special Railway Project as mentioned in column (2) of 

the table below in the State mentioned in column (3) of the Table, with effect from the date of publication of this 

notification in Official Gazette.  

TABLE 

Special Railway Project 

 

Sl. No. Name of the Project 

 

State/UT 

(1) (2) (3) 

1 Land Acquisition Officer, Jagatsingpur   for Land acquisition of 3rd & 4th Line   between 

Cuttack -Badabandha. 

Odisha 

2 Land Acquisition Officer, Jajpur   for Land acquisition of 4th Line from Bhadrak to 

Haridaspur. 

Odisha 

3 Land Acquisition Officer, Jajpur & Bhadrak for Jajpur Keonjhar Road to Dhamara Port 

via-Jajpur & Aradi. 

Odisha 

 

[F. No. ECoR/CE/CON/III/BBS/CTC-BDBA, BHC-HDS & JJKR-Dhamra/37A/] 

MAHENDER PITTALA, Chief Engineer (Con-III) 
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